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General. StriJr.e 
BO. Shri SubimaD Ghose: Will the 

Minister of RaDwan be pleased to 
state: 

(a) how many employees have lost 
services and how many employees are 
still under suspension for the last 
strike category-wise in Howrah, 
Sealdah and Asansol Divisions, Eas-
tern Railway; and 

(b) whether a statement giving the 
following infonnation would be laid 
on the Table: 

(i) the number of employees against 
whom court case was started and no 
charge sheet given but are still under 
suspension; 

(ii) the number of employees who 
have been discharged or acquitted or 
court cases withdraWn but still under 
suspension; 

(iii) the number of employees 
against whom court cases are pend-
ing but who were not suspended; 

(iv) the number of cases initially 
started, disposed of and still pending, 
separately; 

(v) the number of employees in-
volved in the cases initially and the 
number of employees still standing 
trial; and 

(vi) the number of employees 
against whom court cases are pending 
and also suspended Division-wise? 

The Deputy MJnIster of RaIlways 
(Shrl Shalmawaz Khan): (a) No. of 
employees who have lost their ser-
vices:-

Category 

Commercial Clerks 
Office Clerks 
T.T.Ea •. 
Cabinmen 
Fuel Checkers 
Khalasis 

TOTAL 

Nos. in 

Howrah Sealdah Asan-
Divn. Divn. 101 

Divn. 

3 

8 

No. of employees still under suspension:-' 

Category 

Personnel Inspector 
Asstt. Lab. Welfare 

Insp. , 
Fitter-in-charge 
Comm1. Clerks 
Asstt. Station Masters 
Office Clerks 
Fitters 
T.T.Ea. , 
Leading Firemen 
Driver 
Ticket Collectors 
Train Examiners 
Charge Hands 
Conductor 1 
Firemen 
Guards . 
Shunter , 
Coal Transit IllJpec-

tor 
Khalasis 
Cell men 
Cleaner. 
Firemen Gr. II 
Jamadar..i 
Gangmen 
Keymen 
Watermen 

TOTAL 

(b) (i) 
(ii) 
(iii) 

(iv) No. of caaes ird-
tially started (in-
cluding police 
cases shown in 
brackets) 

Nos. in 

Howrah Seal- Asan-
Divn. dab 'sol 

Divn. Divn. 

9 3 

3 
2 

2 

2 

4 

5 

2 2 
5 

3 

30 25 10 

Figures in regard to 

Howrah Seal- Asan- " 

Divn. dah~ sol -
Divn. Divn. 

20 4 

779 
(328) 

457 1380 
(124) (981 
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Figures in regard to 

Howrab Seal- Asan-
Divn. dab sol 

Divn. Divn. 

No. of cases dis-
posed of j 749 472 1370 

No. of cases still 
pending 30 2S 10 

(v) No. of employees 
involved in 
police cases )28 124 981 
No. of employees 
still under trial . 9 5 

(vi) 9 S 
General Strike 

81. Shri Subiman Gh_: Will the 
Minister of Ral.1ways be pleased to 
state: 

(a) how many employees have lost 
services and how many employees are 
still under suspension for the last 
strike, category-wise, in Adra District 
of South Eastern Railway; and 

(b) whether a statement giving the 
following information would be laid 
on the Table: 

(i) the number of employees 
against whom no court case 
was started and no charge 
sheet given by Administra-
tion but still under suspen-
sion; 

(ii) the number of employees who 
have been discharged or 
acquitted from the court case 
or court case withdrawn but 
still under suspension; 

(iii) the number of employees 
against whom court cases are 
pending but are not suspend-
ed; 

(iv) the number of cases .initially 
started, disposed of and still 
pending, separately; 

(v) the number of employees 
involved in the cases initially 
and the number of employees 
still under trial; and 

I (vi) the number of employees 
against whom court cases are 
pending and who are suspend-
ed? 

! The Deputy MJmster of Ral.1ways 
I (Shri Shahnaw&z KhaJl): (a) Number 

of employees who lost their ser-
i vices .. Nil. 
t! 
; Number of employees still under 
; suspension:-

Category No. 

A.S.Ms. 4 
Guards 3 
T.T.Es. 2 
Clerks 3 

S.P.W.I. 

Fitters 2 

Drivers 6 

Chargemen 2 

1st Firemen 1 

2nd Firemen 4 

S.T.J.M. 

T'p.Ms. 4 

Shed Khalasis 2 
.11: . 

TllTAL 35 

(b) The required information is 
given below seriatim:-

(i) 
(li) 
(iii) 
(iv) No. of cases ini-
tially started 
[includins 667 
police cases, men 
tioned in (v)j 
(8) No. of case 

disposed of 
No.of cases 

still pending 
(v) No. of employees 

involved in 
police cases 

No. of employ-
ees still 
undertriaJ 

(vi) 

Nil. 
26 
Nil. 

168 

733 

35 

Nil. 
Nil· 




